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Memorandum on Irregularities of 
Fel .. in West Zon 

4512. SHRI GEOROE FERNAN-
DES: 

SHRI SYED MASUDAL 
HOSSAIN : 

Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a) whether he has received copy of 
a memorandum on irregularities by the 
Administration of Food Corporation of 
Indi a in the West Zone; 

(b) if so, what are the main charges 
against the Admini tra tion; and 

(c) what action has been taken 
thereon? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT 0 BLECTRONICS 
AND IN THE MINI..:'TRY OF FOOD 
AND CIVIL SUPPLIES (SHRI M.S. 
SANJEEVI RAO) : (a) Yes, Sir. 

(b) The memorandum contained alle-
gations against officers pertaining to 
entertainment expenses incurred" use of 
staff cars, manipulation of entries in log 
books" improper transf r of officers, 
misappropriation of FCI stocks, etc. 

(c) The Corporation bas looked into 
the allegations and found them to be 
baseless. 




